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(Translation] 

Pa.eport Advlaory Committee 

98. SHRI RAM TAHAL CHAUDHARY: Will the PRIME 
MINISTER be pleaaed to atate : 

(a) whether the Government have .et up the Passport 
Advisory Committee; 

(b) If 80, the details thereof; and 

(c) If not, reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(a) to (c) The constitution of Central and State Passport 
Advisory Committees, has been under Government's 
consideration. The details of composition, tenure, functions 
etc., of the Passport Advisory Committees are being worked 
out. 

[English] 

Loan to Farmers 

99. SHRI K. YERRANNAIDU : 
SHRI RAJVEER SINGH: 

Will the PRIME MINISTER be pleased to state: 

(a) whether a number of farmers have been benefited 
out of loan and subsidy given for minor Irrigation and 
purchase of tractors and other agricultural Implements In the 
country, State-wise; 

(b) If so, the details thereof; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL) : (a) to (c) The Information 
Is being collected and will be placed on the table of the 
Sabha. 

New Agricultural Policy 

100. DR. ASIM BALA: 
SHRI MADHAVRAO PATIL: 
SHRIMATI SHEELA GAUTAM : 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government propose to formulate a new 
agricultural policy; 

(b) whether the Government have consulted the 
Planning Commission and State Govemments also In this 
regard; 

(c) If 10, the Issues agreed upon; and 

(d) the time by which It Is likely to be formulated? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) Yea, Sir. 

(b) to (d) A comprehensive National Agricultural Policy 
Is under formulation. 

MPLADS 

101. SHRI S.S. OWAISI : 
SHRI BACHI SINGH RAWAT 'BACHDA' : 

Will the PRIME MINISTER be pleased to state : 

(a) whether Government have reviewed the 
achlevemenls of MPLADS In the country; 

(b) If 80, the details thereof; 

(c) whether the scheme has not achieved the dealred 
results due to paucity of funds; 

(d) If 80, whether Government propose to Incre ... the 
amount of money sanctioned to each constltutency of MPa 
under MPLADS; 

(e) If so, the details thereof and If not, the realOnsthereof; 

(f) the total amount released by the Union Government 
to States and the amount utilised by them 10 far; StateoWlse; 

(g) whether Government are receiving complaints from 
MPs for non-compllance of work by State Administration 
recommended by MPs; and 

(h) If so, the details thereof and further stepl being taken 
by Government to make the scheme a succe .. ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK): (a> No, Sir. 

(b) Does not arlae. 

(c) to (f) As per the Information received from various 
Districts, 75.5% otthetotalfund. released by the Govt.durlng 
1993-98, has been sanctioned so far. Hence the queation of 
paucity offunds doea not arise. However, requests to enhance 
the amount of Rs. 1 crore have been received from lOme 
MPs. A statement Indicating statewlse po_Ilion of rele888 
and utilisation of funds Is annexed. 

(g) and (h) Some complaints regarding Improper 
Implementation of MPLADS works have b .. n brought to the 
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notlee of the Govt. Whenever, .uch a complaint Ia received, action. For proper Implementation of the Scheme, guideline. 
the matter Is reterred to the State Govt. tor taking appropriate have been reviled In Feb., 1997. 

St.,.",."t 

Summary Statement for Release / Expendltu", 0" LS and RS MP's (8S on 30l04I98) 

SI. Statest 1993-98 
No. UTs. Release Amount %Sanctlon Expenditure %UtllI.atlon 

byG.O.1. Sanctioned Over Release Incurred over Releue 
(Rs. Lakhs) (Rs. Lakhs) (Rs. Lakhs) (Rs. Lakhs) (Rs. Laltha! 

1 Andhra Pradesh 21795.0 17441 80.0 12261.6 56.3 
2. Arunachal Pradfllh 1065.0 809.9 76.0 641.7 60.3 
3. Assam 7555.0 5579.4 73.9 4086.5 53.8 
4. Bihar 27210.0 22154 81.4 18138.9 66.7 
5. Goa 1015.0 469.3 46.2 361.1 35.8 

6. Gujarat 13435.0 9334.2 69.5 5468.4 40.7 
7. Haryana 5425.0 4356.1 80.3 3262.0 60.1 
8. Himachal Pradesh 2635.0 1426.7 54.1 1186.0 45.0 
9. J&K 1350.0 711.7 52.7 315.5 23.4 
10. Kamataka 15650.0 11352 72.5 8135.9 52.0 
11. Kerala 10495.0 8428.2 60.3 4952.2 47.2 
12. Madhya Pradesh 20875.0 15935 76.3 12223.5 5B.8 
13. Maharashtra 25925.0 21490 B2.9 13977.6 53.9 
14. Manlpur 1215.0 85B.3 70.6 7924 65.2 
15. Meghalaya 1185.0 525.7 45.1 493.8 42.4 
18. Mlloram 760.0 660.0 B6.8 63B.O 84.0 
17. Nagaland B10.0 555.9 68.6 555.9 6B.6 
18. Orlasa 11350.0 8078.8 71.2 5355.9 47.2 
19. Punjab 7305.0 43790 59.9 3551.9 48.6 
20. RaJa.than 12525.0 8998.8 71.8 6302.9 50.3 
21. Slkklm 710.0 681.6 96.0 510.0 71.8 
22. Tamil Nadu 21585.0 14991 69.5 11866.3 55.0 
23. Trlpura 915.0 621.9 68.0 399.2 43.8 
24. Uttar Pradesh 45095.0 36371 80.7 29586.9 65.6 
25. West Bengal 19685.0 13661 69.4 10301.6 52.3 
26. A & N Islands 305.0 157.8 51.7 132.7 43.5 
27. Chandlgarh 355.0 216.7 61.1 151.3 42.6 
28. DaN Haven 355.0 358.0 100.3 164.6 46.4 
29. I Daman & Diu 405.0 227.9 56.3 216.9 53.5 
30. Deihl 3845.01 3168.9 86.9 1835.6 50.4 
31. Lakshdweep 305.01 65.0 21.3 22.3 7.3 
32. Pon~lcherry 810.0 132.2 21.7 22.1 3.6 

i 

Grand Total 28350.0 214196.4 75.5 157891.1 55.7 


